
. T.O. No. 7S-7L.S. Vol. XI 

• 
. , 

RESUME OF WORK DONE' BY 
LOK SABHA 

L~' --. 

(SEVENTH LOK SARHA-ELEVENTH SESSION) . 

(18th February to 10th A-fay: 1983) 

L 0 KS A B H A ,S E CR ETA R IA T 
NEW DELH:I • 

Jun.. 1983 f Asadha, 1905 (Saka) 



PREFACE 

This publication contains a brief resume of work done by Lok Sabha 
:durjng tbe Eleventh Session of Seventh Lok Sabba, 1983. 

NEW DELHI; AVTAR SINGH RIKHY, 

June 17. 1983 Secretory . 
. Asadha 27, 1905 (Saka) 

/ 



CONTENTS 

I. DURATION OF SESSION 

2. ADJOURNMENT MOTIONS-

Admitted and diacuucd 

3. BILLS-

(i) Government Bills 

(ii) Private Members' Bills 

4. CALLlNG ATTENTION ~ 

S. DIVISIONS 

,. FINANCIAL BUSINESS-

(i) Railway Budset 

(ii) GmeraJ Budaet 

7. LEAVE OF ABSENCE 

8. MOTIONS-

(i) Motions under Rules ]91 and 342 

9. 

10. 

11. 

12. 

13. 

14. 

U. 

16. 

(ii) Motions for Modification of Stalvtory Rules ~ 

Reaulationa 

(iii) Motions under Rule 388 for Suspensions of Rules 

OATH OR AFFIRMATION 

OBITUARY REFERENCES 
~  

PANEL OF CHAIRMEN 

PAPERS LAID ON THE TABLE 

PETITIONS 

PRESIDENT'S ADDRESS 

PRIVILEGE MA TTEIlS 

QUESTIONS-

(i) Starred 

(ii) Unatarred 

(iii) Short Notice Questioa 

(i) 

2 

3 

8 

17 

23 

2A 

2A 

'D 

21 

28 

29 

30 

31 

33 

33 

33 

34 

35 

37 

37 

37 



( i i) 

(Iv) Half-an-hour discussions arising out of answers to 

questions 

17. RESIGNATION BY MEMIJER 

18. (i) RESOLUTIONS-

(ii) Government Resolutions 

(iii) Statutory Resolutions 

(iv) Private Memb;:rs' Resolutions 

19. SHORT DURATION DISCUSSIONS (RULE 193) 

20. SPEAKER/DEPUTY SPEAKER/CHAIRMAN 

Reference/ Announcemen t 

21. ST A TEMENTS-

(i) Suo-moto Statem!nts ~  by Ministers under 

Rule 372 

(ii) Matters under Rule 377 

(iii) Statem,nts u:l·;br ~  16 Corr.::ting information 

regardilll Starred Question 

22. SUSPENSION OF MEMBER 

23. STATEMENT SHOWING TIME TAKEN ON VARIOUS 

KINDS OF BUSINESS. 

Pages 

38 

39 

39 

40 

40 

41 

42 

/43 

43 

46 

80 

80 

81 



I 
RESUME OF WORK DONE BY LOK SABHA DURING THE L ~  

OF SEVENTH WK SABRA 

FEBRUARY-MAY 1983. 

1. DURATION OF SBSSION 

Oat. of commeD.cCtnClnt 

Dat. of adjournment _fint! die 

nat. of proroll8tion 
Number of days of sittina. 

Number of hour. of aiuin •• 

18 F.\truU)'t;lM3 

10 May. 1'9ll. 

13 May. 19U 
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. SUMMARY 

1. Bills poodln, at tbe end or tb 0 last .... Ion 

2. Bill. introduced • 

3. Billa opposed at introduction .tqe 

4. Bills passed by Rajya Sabha and laid on tho Table 

S. Bills palsed by Rajya Sabha and return", by 

Lok Sabba with amendm.nts 

6. Bills returned by Rajya Sabha with amendments 

and laid on tho Tabl. 

7. Bills passed 

8. Bill. NCllative4 

,. Bills withdrawn 

10. BiIIl part .disculsed 

11. Motions for adjournment of debat. on Bill. adopt.d 

12. Bills referred to Select Committe. 

13. Bills referred to Joint Committ .. 

14. ~ reported by Select Committee 

IS. Bills rC'ported by Joint Committee 

16. ~ orillinating in and referred to .Ioint Committ.ee 

by Rajya Sabha in respect of which Motion Cor 

concurrence ~ adopted by Lok Sabha 

17. Bills pend ina at the end 'of the session vid. Para 

Nfl. 2197 of Lok Snbha, Bulletin.Part n, 
dated 21-5-1983. 

Nil 

15@ 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

23 

S Includes one Bill in respect of which amcndrnC'nls ~  by ~  Sabha were aareed 

to by Lok Sabha. 
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SUMMARY 

1. Bills pending at the end or the last session 266 

2. Bills introduced ., 
3. Bills withdrawn 3 

• •• Bill neptived Nil 

5. Part-discussed 
( 

6. Bills pending at the end or the Session ridt para 
No. 2198 of Bulletin-Part n dated 21 May, 1983 -300 

.. Bills removed from the Resister or pendina Bills. 

c 

16 



4. CALLING ATIENTION STATEMENTS 

SI. Brief Subject Name of Member Name of Mini.ter Time 
No. who called taken 

attention Date of statement 

2 3 4 5 

H. M. 

1. Reported increase in Shri Bhcekhabhai Shri P. Shiv Shankar 32 
transport fares and 
fre ight rates consc,,: 22-2-1983 
quent on the recent 
increase in the 
prices of certain pet. 
roleum products. 

2. Reported recent col· Shri Harikesh Shri Buta Singh 0 53 
lapse of some DDA Bahadur 
Flats and School 23-2·1983 
buildlnss under 
construction ill 
Delhi and the ac-
tion taken by 
Government in the 
matter. 

3. Need to pay re- Shri Harlkesb Shri Bhagwat Jha Azad I' 2S 
munerative price Bahadur' 
to the sugarcane 24-2-1983 
Browen, late cane-
crushiJla by the 
sugar mills and 
non-payment of 
price in time to 
the cane growen 
resulting in huac 
arrears and hard-
ship and action 
taken by 0cMrn-
ment in the -maner. • 



1. 

2 3 .. , 
... Reported recent ex • Sbri Bbeekhabbai Shri P.C. Sethi 0 19 
ploaioDa in the 
office. o( A', 28-2-1913 
France and 'raqi 
Airwars and in the 
Embassies of ussR. 
and USA in N.w 
Delhi and the action 
taken by Oovern· 
ment in the malter, 

5. Reported order Qf Shri Somnath 'Shri Janardhana 4' 
the Government rea Chatterjee Poojary 
ducin. the retire-
ment age of the 2-3-1983 
employees of Li(e 
Insurance Corpoa 
ration of India 
rrom 60 years to 
58 years. 

6. Reflorted flower Shrj Chitla Buu Shri P. Shit Shankar 48 
shortage in various 

~ in the coun- 3-3-1983 
trY and step' taken 
by the Oovt. in 
the matter, 

7. Reported failure of Shri A. Neelalohitha- Shri Bhagwat Ih, 0' 
Centra' Govern- daten Nadat Azad 
ment to supply acje. 
quate quantity of 16-3-83 
rice to Kerala for 
distribution throuah 
public disfribution 
system and the aea 
tion taken by GOa 
vemlllllDt itt fhf 
mattet, 

1 Reported ~  or Shrj IAdra;it OUpI! Shri V.P. Sin,,, 'f fj the tobacco &towerS .-
in the country due 17·)-190 
to tteeJI fan in 1M 
price or tobacco. 

• l' t ...... ~~~ . ~ .. ~ ~ '  ~ ' ''' '' ~~ 
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9. Reported drouaht Shri Narayan Choubey Shri Baleshwar Ram 18 
conditions in many 
States includina 18.3.1983 
Andhra Pradesh. 
Bihar. Kamataiea, 
Kerala. Rajasthan, 
Tamilnadu and 
Uttar Pradesh and 
steps taken by the 
Government to 
provide relief to the 
affected people. 

JO. Reported &rowina Shrimati Goeta Shri P.C. Sethi 0 51 
tendency to defile Mukherjee 
and deseratc the 21·3-1983 
sanctity of the  reli-
gious places by 
vested interests by 
continuously har-
bouring known 
criminals and giv-
ing sheltor to un· 
desirablo elements 
having unlicenced 
firearms in holy 

~ of worship 
and the steps taken 
by the Government 
to protect the free-
dom of religion 
from being misused 
in this manner. 

11. Reporled beavy Shrimati Kisbori Shri Bh .. at Jha 04 
strain 011 public Sinha Azad 
distribution system 
on account of scar- 22-3.1983 

city of assontial 
commodities and 
non.availability of 
keroscae. 

U£ Re})Ol1ed increase Shrimati Sukhbunl Shri P.C. Sethi 00 
in terrorlat activi· Kaur 
tics by extremists, 31·3·1P83 
reactionary cle-
ments ami !'dialOUI 
fanatica disturbiDa 
the pOIIQO iD PuDjab 



2 

by shootinJ inno-
cent petIOIIS at 
different places, 
and Itepe taken 
by Government 
against this men-
ance, so as to pre-
llerve the unity and 
integrity of the 
country. 

13. Need for abolition 
of Capitation fee 
for admission in 
educational institu-
tions. 

14. ~  proposal 
to dismantle the 
Manakapur-Katra 
railway line which 
would cause 
serious diffiCUlties 
to pilgrims in go-
ing to Ayodhya, 
which is a sacred, 
~  and cui· 
tural place in the 
country. 

1 S. Reported death or 
three more labour-
ers in Bhatti mint's 
area near Delhi 
when a mine caved 
in. 

16. Reported withdra. 
wal of vital drugs 
by chemists in 
Delhi consequent 
on the directive is-
sued by the Depu'y 
Controller of DrUBS 
for securing special 
licences for those 
drug and the steps 
taken by Govern ... 
ment to ensure tin ... 
interrupted ~  

of vital drup to 
the ~  

20 

3 

Shri Harikesh 
Bahadur 

4 

*Shri B.K. Thunlon 

·*6-4-1983 & 
**28-4-1983 

Shri Jitendra Pr-.da Shri A.B;A. Ghani 
Khan Choudhary 

7-4-1983 

Shri Ram Vilas Puwan Shri ' ~ Patil 

Shri K.A. Rajan 

8-4-19113 

Shri B. ShaDkAra-
nand 

11 ..... 191) 

o ~~ 

01 

03 

o 39 

e.. ' . ... ._ .... ___ --or 
,., The Deputy Minister made a statement on 6-4-1983 . 

•• Questions on the IItatemcftt were postponed and asked by tt.··,Mombcn '-Uft ..... 4-8) 
IDd thTM .... ser ot''Hatm I01d ~  ~  
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J 
17. Reported decllnina Shrimati Usha Shri V.rendra Padl .2 18 
trend in women's Prakash Choudhary 
employment in a 12-4-1983 
number of indus-
tries like jute, tex-
tiles etc., the roo 
trenchment gf wo-
men emplo)'oes in 
leveral industries 
includina some in 
the public sector 
and the extremely 
limited opportuni-
ties for jobs and 
for trainilll (or 
women and Ihe 
uraent necessity to 
improve the silua· 
tion. 

18. Situaliol'l ansii'll Shri Ram Vilas Paswan Shri Atif Mohd. K.han 32 
oul of drought, fa-
mine and reported 11-4-1983 
starvation deaths in 
various parts of tho 
country and the 

~  measures 
taken in that be· 
half. 

< Reported function- Shri Mani Ram Saati Shri P.C. Sethi 1; 

~ 
iftS at the office of 
so-called Khalistan 19-4-1911 
'Council in Haemin.· 
der Sahib, Amritsar 
and the reaction of 
the Govetnment 
thereto. 

20. Reported acqulsitio6 Shri Rajolh Pilot Shri Huta Sinlh 0 53 
ot fertile aaricul-
turallm. of vil- 26-4-"81 
laaes nearby Delhi 
at unreasonably 
low rate and its 
sale by Delhi pcve-
topment Authorit, 
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--------------------,-------

3 4 

-----------------------------------------------at excessively high 
price causing im-
balance in prices 
of land and lead-
ing to great harass-
ment to farmers by 
depriving Ithem of 
their only source 
of livelihood. 

::!1. Reported disruption 
of telephone sys-
tem in Delhi and 
other parts of the 
countrY and action 
taken by Govern-
ment in regard 
thereto. 

22. Situation arising 
out of the rcjJorted 
strike of Primary 
School Teachers in 
Delhi and action 
taken by Govern-
ment in the matter. 

23. Reported collection 
of a large sum of' 
mcmey by Messcl'8 
Lohia Machines 
Ltd., Kanpur "-
advance for book-
ing of Vetpa-XE 
scooters. Mal thou-
gh the factorY is 
not yet ready and 
the demand for 
cancellation of the 
firm's lioCl":c. 

24. Situation arising 
out of dw reported 
Iarte-acale IIIIIlprac-
tices indulged ill ..... 
cruitment by the 
Railway Service 
Commillion, JJom.. 
bay. 

Shri Jaapal Singh 

Shri Harikesb 
Bahadur 

Shri Mani Ram Barri 

Dr. Subramaniam 
Swam), 

Shri V.N. Gadail 

27-4-1983 

Shrimati Sheila 
K.aul 

29-4-1983 

Shri Narayan DaU 
Tiwari 

4-5-1983 

Sbri A.B.A. Ghani 
khan ChoudlwJ 

'.5-1983 

JJ 

17 



2 3 4 

,-------------- ~ '

~  kepottcd difficultieS 
beiDi f.oed by far-
mon due to wither. 
ina away o( oranp 
trees on account o( 
ahortaae of water 
and disease of treeS 
in Vidharba region 
of Maharashtra and 
need (or Central 
OovemMent to 
provide maximum 
hclp to them in the 
matter. 

26. Repbrted massIve 
marine fraud by 
two Delhi based in-
dusttialists of Jain 
Suddha Vanaspati 

~  alJcaedlY 
deliberate sinlting 
of two ships carry-
ing fictitious cat· 
go to make fraudu-
lent insurance 
claiM to the tune 
of Rs. ~  Crotes 
and the aCtion 
taken by Govern-
ment in the matter. 

27. Reported unautho-
rised entry or 
Transnational In-
formation Corpora· 
tion into our ~ 

try and incidence of 
direct contacts beina 
established by them 
with teetionl of 
Indilut PreS'S and 
action taken by 
Government ill the 
matter. 

Number of Divisions held. 

Shrimati Usba 
Prakasb Cboudhari 

Prot Madhu 
Dandavat. 

Shri Satyasadhan 
Chakraborty 

DIVISloNS 

Rao Birender Sinah 

9-5-1983 

Shri lanardhan 
Poojary 

10-5-1983 

Shri H.K.t. Dhagat 

10-5-1983 

1 2S 

o 35 

,. ftt.,. 'or .' •• ' ,  r  • 

4 



6. FINANCIAL BUSINESS 

Subject 

Budact (Railways) for 1983-84 

Supplementary Dcmaada 
for Grants in respect of 
Budpt (Railways) 
for 1982-83 

Demands for Excess Grants iD 
respect of Budact (Railways) 
for 1980-81 

BudlCt (General) for 1983-84 

Date of 
prescnta-
tion 

Datc(l) 
of discus-
lion 

Time 
taken 

H. M. 

(I) 1I411WQ)' Billig., 

24-2-83 J 33 

1-3-83 

1-3-83 

28-2-83 

1-3-831 
2-3-83;' 
3-3-83 
4-3-81 

General DilCllIIlon " . 12 51 (I 

I 9-3-83 ~ -Discussion and vot-l 
21-3-83 J ing on Demands for 

Grants 

19-3-S31-DiSCUSSion and 
21-3-83 voting on Supple-

mentary Demands 
for Grants (Rail-
ways) 

19-3-83J -Discussion and J 
21· 3-83 votings on De-

mands for EXccss 
Grants (Railways) 

6 39 

I 34 

loW_1I3} 15-3-83 
16-3-83 
17-3-83 
18-3-83 

General DilCUlliOD 19 51.' 

18-3-83 ~  aDd YO- 0 02 t 
tini on Demads for 
Grant. OD Accouat 
(Voted without dis-
cUllioa) 

• ~ . toaether aloq with tbe Government Resolution ICCkiq approval of 
recMDI.,dations cootaiDeCI in tbe Seventh Report of tbe Rai!way Convention Com-
mittee, 1980. 
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2 J 4 
---------------- ------.-.-------------
DISCUSSION AND VOTING ON DEMANDS FOR GRANTS OF MINISTRY! 

DEPARTMENT 01'- H. M. 

5uillotinod at (j P.M. on 
u.4-83 

23.3-83J 
24-3-83 

24.3-83J 
30-3.83 

31.3.83 } 
4-4.83 
~  

~  
6-4-83 

~ 
8-4.83 
11.4·83 
12-4-S3 j 

13.4.83J 
~  

IS-4-S3} 
18·4-83 
19-4-83 

20.4-83J 
22-4-83 

, 22-4-113J 
26·4·83 

External Affairs 

Food and Civil 
Supplies 

Defence 

EnerlY 

Home Affairs 

Irri,ation 

Agriculture 

Indu.try 

~ 

"Supply 

") Chemicals and Fertilizers 
i Communieations 
~  and Culture 
FinlUl'c 
Health and Family Wlllfarc 
Information and BroadQalitiq 
Labour and Rehabilitation 
Law. Justice and Company 

9 03 

S 02 

9 29 

7 ~ 

~ 27 

6 57 

10 Of 

6 11 

Affairs 0 03 
Planning 

~ Rural ~  

I Shipping and Transport 

I Social Welfare 
, Steel lind Mines 

I Tourism and Civil Aviation Works and Housinll 

I Atomic Energy 
~  

-' 



Supplementary Demands 14.3-H3 
for Oranti in respect of 
the Budget (General) 
for 1982.83. 
Demands for Excess 14.3.R3 
Granis in respect of the 
Budget (General) for 
1980.81. 

q)DiscuslCd topther. 

18.,-8-3 
19 • ~  

18-3·83 
19-.3.83 

26 

Environment 
Ocean Development 
Science and TechnotOlY 
Space 
Sports 
Lok Sabha 
RajYI1 Labha 
Parliamentary Affairs 
I Secretariat of !the '\Vice. 
J President 

Total time taken on 
Demands for Orants 

~  on and voting on",\ 
Supplementary Demands for 1 
Orants (General) 'J . 
(ii)Discussion and ~ 

on Demands for EKcesS 
Grants (General) 

80 2S 

3 04 
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7. LBA VB OP ABS5NCE 

---'- . .. _----_. 
SJ. Name of Members . Period for which Date when le.v. 
No. leave granted aranted 

1. Shri Xavhar Arllkal 4-10-1982 to I 
19-10-1982 

I 2. Shri Balasaheb Vikhe Patil 18-2-1 983 to 
4-3-1983 and 

14-3-1983 to 
16-3-1983 

3. Shri B. R. 8hagat 18-2-1983 to !O-4-1983 
4-3-1983 I 

4. Shri Jitendra Prasada 14-3-1983 to 
6-4-1983 

5. Sari Chandra Shckhar 23-10-1982 10 
5-11-1982. 
1 H-2-1983 to 
4-3-1983 aDd j 14-3-1983 to . 12-4-1983 

6. Shri Chandra Shekhara 13-4-19H3 to l . 10-5-1983 5-5-198.1 
7. Dr. Karan Sinah 26-4-19113 to . . , 10-5-1983 J 

-"-- --- . 
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S. No. Name 

1. Shri Nirmal Sinha 

2. Shri Puchalapalli 
PencbaJaiah 

3, Shri Biren Singh Engti 

4. Shri Bhubaneswar 

Bhuyan 

S. Shri Bishnu Prasad 

6, Shri Tarun Gogoi 

7. Shri Nurul Islam 

8. Shd Bajubon R. Khar-
lukhi 

9. OATH OR AFFIRMATION 

Constituoncy State Language of oath I 
affirmation 

Date 

-------------- ~ .. ----_. __ .. ---. _.--. __ . 
Mathul1lpur West- Englillh (Affirmation) 18-2-1983 
(sq Bengal 

Nel\ore (SC) Andhra- Telegu (Oath) 18-2-1983 
Pradesh 

Autonomous Assam English (Oath) 2-3-1983 
District CST) 

Gauhali Assa.m English (Oath) 2-3-19113 

Kaliabor As!iOUD Unalish (Oath) 2-3-1 '.183 . 

Jochat Assam English (OUlh) 2-3-1983 

Dhubri Assam English (Oath) 4-3-19113 

ShilloDg Megbalaya. English (Oath) 4-3-1911}' 

(A t  I b.20 hrl;,) 

• 



S. 
N. 

!1 

10. OBITIJARY REFERENCES 

. --.-..... -.. .•..... ..---------
Name of Member and 

others 
Date of 
Death 

Date on which 
reference made 

Time Remarks 
taken 

.-.. ----.. ~ -----_ ... _----------
2 4 s 6 

--_._-----'--'-'-' -.. __ ... _.-., 
H.M. 

I. Mr. Leonid lIyich Brezhnev !' 10-11.82 

,. Acharya Vinoba Bhave of- IS. tl·82 

• 
~  Hasan Khan. 
a ~  Member . 5.12-82 

4. ~  Datfatraya Desai 
Member, Fourth Lok Sabha. 6·11.82 

S. ~  Kumar Ghosh. 
ember. Second Lok Sabhn. 12-11·82 

~  Bllsappa. 
Mc,nber, SWh Lok ~  14-11-82 

7. ~  lal Chakhubhni 
" hah. Member. First Lok Sabha. 20·11-82 

8. ~  Ooe/, 
ember, Fourth Lok Sabha. 23.12-82 

~  Dhai . 
ember. Second Lok Sabha. ._ ~ ~ ~~~ ~ .. ---.... -... ~ ...... ~~

iO.\Ari Anirudh ~ ~ 18-2-1983 

Iber, second, Lok Sabha. 28·12·82 

• 11 !·Shri J. M. Imam • 
Member, Fourth Lok Sabha. 3·1-83 

~  ""b"m .. , 
mber. third Lok Sabha. 25-1-83 

Shri Piloo Mody. :1;'" P;(,h Lok S.bh,. 29-1·83 

14. hri C.D. Oautam 
Member. Fifth Lok Sabha. 29-1-83 

15. Smt. Yashoda Reddy, 
'). Me ber. Third Lok Sabha. 3-2-83 

Hi. Shri R. Kanakasabai 18t83 

Member. Third Lok Sabha. 9-2·83 



" f J2 
l \. 

II L- ----- ~~ -. --, 
2 3 4 5 6 

~ -
17. Sbri Arun Chandra Guha, 

Member. Third Lok Sabha. 10-2.83 
~  

II. Sardar Ujja] Singh. AI 

1- Member, Constituent Assembly. 15.2-83 ~ 
]9. Choudhnry Suraj Mal, 

T Member, Constituent Assembly. ---I 

J 
~  V.N. Swami. 

1-1·83 25.2.83 o 03 Member, Second Lok Sabha. 

/. Shri A. Durllirasu, Member.' Fifth Lok Sahha. 23.2·83 4-3.83 002 

J Shri R. L ~  Reddy, 
Member.  Second Lok Sftbha. 19.3.113 o 03 
" I 

23. ~  K. Rajamallu, II sitting 
ember. 23.3.83 24·3-83 °i 

~  Kedar Plandey, a &iltina 
Member. 25·3-83 25·'.113 o 02 Hou .. adjour. 

ned at 12.23 
brt. 

25. ~  Jana Bahadur Sinah Biahl. 
~  Fourth Lok Sabha. 12.)·113 "-3-" } 002 

26. Shri Babulnl Tiwari. 
• Member. Second Lok Sabha. 17·)·113 ~ '  

27. ~  Narayan Sadoba Kajrolkar. 
Member. Third Lok Sabha. 31-3.113 3-4.13 002 
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II. PANEL OP CHAIRMEN 

81. No. Members nominated 

I. 8hrl P. H. Mohsin 

2. Shrl R. S. Sparrow 

12. PAPERS LAID ON THE TABLE 

(i) By Govel'DmeDt 

(ii) By Private Members 

13. PETmONS 

Presented by Members 

Date of nOMination 

3-3-I98J 

3-3-1983 

1712 

. .. 

. 3 
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16. QUesTION 

(I) Slernd 

Number of Questions put down in Question Lists for 

Oral Answers 

Number of Questions orally answered 

(II) UrultUrrd 

Number of Questions put down in Question Lis" for 

Written Answers and Written Answers f'lIrnisbed 

(Iii) Slu'" NoI," a-Iflol/ 

Number of Questions put down ia Short ~  

Question Lists 

Number of Short Notice Questions orally answered 

f971 

Z69 

tt1097' 

NiU 

tlndudes 33 Starred Questions postponed/transferred from ODe Ministry to another. 

tt1nc1udcs 16' Unstarred Questions postponed/withdrawn/transferred from ODe ~ 

to another. 
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20. SPEAKER./DEPUTY SPEAnlt/CBAIR.MAN 

REFERENCES I ANNOUNCEMJ!NT 

SI. 
No. 

Subject By whom Dati 

-------------------------------------------
I. 

2. 

3. 

Grief on the loiS of tlves in Assam. 

Adjournment of ~ at 4.30 P.M. 
on 211-2-1983 to re·assemble at 5 
P.M. for the presentation of the 
General Budget. 

.000h Death Anniversary of Karl 
Max. 

21. STATEMENTS 

Speaker 

Speaker 

Speaker 

(I.) SilO mo'" Stl/(cment.f made/laid by Ministers "flder -R.uf, 372. 

21-2-19113 

28-2.1983 

14-3-1983 

-------------
51. 
No. 

Subject Name of Minister Date Time 
taken 

-._-_ .. ----... -----------
2 3 

-----_ .. _---_ .. ------

I. 

2. 

3. 

Regarding situation in Assam. 

Certain accidents in thc stone and 
bajri mines in the Union Territory 
of Delhi. 

Family Welfare Programme. 

Shri P. C. Sethi 

Shri Vcerendra 
Palil .. 

Shri B .. 
Shankaranand . 

LA. Government business for the weekShri Buta Sin,h 
commencing the 28th February. 
1983. 

S. Incidents in Assam. 

6. Setting up of an Advisory Board 

on Bner/D'. 

7. Reprdiog situlition in Assam. 

8. Collision between B·114 Bandel-
Howrah local and H-292 Haripal-
Howrah local at Howrah station 
on 16-3-1983. 

Shri P. C. Sethi 

Shri Shivraj V. 
Patil 

Shri P. C. Sethi . 

Shri A.B.A. Ghani 
Khan Choudhury 

4 

21-2-1983 

22-2-19113 

25-2-1983 

3-3-1983 

4-3-1983 

14-3-1983 

/7-3-1983 

" 

s . 

o 07 
o OS 

006 

030 

0011 

o 01 

o 27 

011 

~



2 
----------------_.-, -. . ... 

~  Government business for the week 

commencing the 21st March, 1983. 

10. .RCllVding situation.in A.sll8m. 

11 .  . Scuillil up of a COlllDlission on 
Centre-State ~  . 

12. Strike: by the workers of Delhi 
fransport Corporation on 23rd 

Mill'ch, 1983. 

13. Press reports that Indian the 
Ambassador in WashiIliton 
appeared to lIivc eVidence before 
a Committee of the U.s. 
Congre:;s. 

14. Withdrawal of money from tbe 
Contingency t-und of India for 
meeting tllo requirement of fundli 
of the newly constituted Advi-
aory Board on Energy. 

4/. RelardiIli situation in Puojab. 
16. Procurement price for wheat and 

the minimum support price for 
barley for J983-84 Mar,ketil1¥ 
SeaSon and related mattel'5. 

17. Release of two instalments of 
Dcame65 Allowance 10 Central 
Govemment employees and relief 

to the penllion.rs includina 
family penlioner5. 

18. Theft of Pirearms from the 
Malkhana room of the Additi-
onal ~  ~  Session; Judac, 
Oanpnagar. Rajasth an. 

t9. Import and Export Policy for 
1983-84. 

20. Launch of Satellite Laurn:h Vehi-
cle. SLV-3-D-2. 

21. Setlinl' up of a National Com-
mittee on the celebration of 
Birth Cenll'nary of Shri Nand 
Lalilose. 

I' 

44 

3 

Shri Buta Sinah 

Sltri P. C. Sethi 

&Illt. ("dira Gandhi 

Shri K. Vijltya 
~  Reddy 

Shri P.V. 
Narasimha Rall 

Shri N.R. Lliskar 

Shri P. C. Sethi 

Shri Rilo Birendra 
Singh 

Shri Pranab Kumar 
Mllkherjee. 

Shri P. C. Sethi 

Shri Viatlwanath 
Pratap Singh 

Shri Shivraj V. 
Patil 

Shri P. K. Thungon 

4 

~  

22-3-J9Ip 

24-3-1983 

24-3-1983 

31-3-1'l1l3 

.5-4-1983 

5-4-1983 

7-4-1983 

11-"-1983 

1.5-4-1913 

I 8-".i 983 

19-4-1983 

Ola 

o 07 

o 03 

o os 

006 

004 

o 01 

o 02 

004 

004 

o u 

004 

o 03 



J.--,Incident that oct.:urred lit Amritsar Shr; ,Po C. Scahi 
on 25th April, .9tO. 

" 
23 ..... / .. Government business for the 

24. 

26. 

week cQlllmendinB the 2nd May. 

1983. 

Show of gas in the well drilled 
in Razole (Andhra Pradesh). 

Inddcnt that oc..:urred al Patiala 
on 2nd May, 1983. 

Situation in ASiam. 

27.v""'Oovernmcnt ~  for ,the 9th 
and 10th May. 1983. 

Shri Buta Sin,h 

Shri P. Shiv 
Shanker 

Shri P. C. Sethi 

Shr; ·P. C.· Sethi 

Shri Buta Sinsh 

28. Arrival of t he first batch of Shri Shiyraj V. 
enriched uranium from Fntnce. Pali!. 

29. Reiistration for ~  by Shri V. N. Gadgil 
freedom fighters under !priority 
l:ategory and scheme for payment 
of freedom fighter's pension 
through Post Office Savings Bank. 

--. -_._---------. 
26·4·1983 0 04 

29·4·1983 020 

3-5·\983 o 01 

4-5-1983 o 01 

·4·5.J9113 o 13 

6·5·'19113 o 15 

6.5.1983 001 

10.5.,1983 003 



SI. 
No. 

Subject 

2 

Compensation to the 
farmers of Haryana 
whose crops had 
been destroyed in haai-
storm. 

2. Need for payment of 
arrean to suaal'C8.De 
growers in U.P. 

J. Need to construct a 
new buildina for P9$t 
cl Telegraph Depart-
IDInt at Lakbisarai, 
Bihar, to facilitate seil-
ing up of a IlCW 

automatic tolephone 
excbariae and Tel. 
araph Office. 

v!/ Need for bannina W employment of child-
ren in factorie 8 and 
enforcement of law 
strictly. 

S. &atina of lawyers 
aDd employees of 
Cow1s in Azamsarh 
(U.P.) 

6. Need to give special 
attention to proper 
development of Mediad 
Science and TecbnolOl)'. 

7. Need to establish an 
Agricultural University 
at Ochhllha\ in Solan. 
(Himachal Pradesb) 

8. Need for cstabli.hment 
of iDdustries in Mirza. 
pur (lJ.P.) 

(iJ Matt"J Und., Rid, 377 

Name of Member 
who raised the 
matter. 

3 

Shri Mani Ram 
Baari 

Shri Mahavir 
Prasad 

Shrimati Krishna 
Sahi 

Shri Chandra 
Pal Shailani 

Shri Cbandnijit 
Yadav 

Dr. A. Kalanidhi 

Shri Kritban Datt 
Sultanpari 

Shri Umakant 
Mishra 

Minister who Date Time 
taken made the 

statement in 
reapODN thereto. 

I 
I 

1 
I 

4 5 6 

H. M. 

22-2-1982 0 12 
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9. Need for fe-opening of 
tbe Bihar Cotton Mills 
Limited, Phulwari 
Sharieff'. Bihar. 

10. Need for relea!\e of 
more quota of wheat 
and other foodarains to 
Ohazipur district, U.P. 

11. Urgent need to improve 
the lot of para-medical 

~ of Health 
nnd Family Welfare 
Department, U.P. 

12. Need to nationalise the 
National Rubber Manu-
facturers Limited and 
rnchek Tyres Limited. 

13. ~  ror framing a 
Scheme for submission 
of properly ~ by 

~ nnd M.L.As . . 
14. ~ and' suff'erinas 

of peeple of s orne 
Statu of Northern 
India on account of 
severe cold and need 
to provide employment 
and other relief to 
th.m. 

1'. Need for establishment 
of pow.rful Radio 

~ Ilt Barmer and 
Jllisnlmer in Rl1jllsthan. 

16. Assistance (If Central 
Government for runn-
ina of Ashok Paper 
Mills III Darbh anga, 
Bihar. 

17. Subsid y to onion gro-
wers. 

18. Funds for the develop-
ment of National 
lIiahways in Orissa. 

47 

3 

Shri Ramavatar 
Shastri 

Shri Zainul Bather 

Shri Rajnath 
Sonlcar Shastri 

Shri Somnath 
Chatterjee 

Sllri Kamal Nath 

Shri Harikcah 
Babadur 

Shrj Virdhi Cha"det 
Jain 

Shri Ram Vilas 
Paswan 

Shri Ram Sifllh 
Yadav 

Shri Chintamanj 
Jena 

s 6 

H.M. 

23-2-1983 o 14 

~ ) 16 
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19. Need for action apinst 
persons who violated 
freedom of Press. 

20. ~  to offenderli 
~  for killing 

of persons in Etawah. 

U.P. 

21. Need for financial 
assistance to West 
Bengal for refugee!!. 

22. Financial ~  to 
the people affected by 
natural callunities in 
Mir7apur. U.P. 

23. Restoration of the 
work of centralisation 
of Rupee TravellC'J"!; 
Cheque and reconcilia-
tion work at Calcutta. 

24. Monetary aSlistance to 
drouaht affected far-
men for irrigation 

pUfl!oses. 

~  Payment of arrears of 
wales to the workers of 
Shivalik CellulOse Ltd. 
Gajraola, Moradabad 
(U.P.) and reopening of 

Mill. 

26. ~ 

purchase of 
Tobacco in 
area, Gujarat. 

for the 
Virginia 
Bijapur 

27. Measures for preserva-
tion of sea turtles. 

28. Increase in the quota of 
rice for distribution in 

Kerala. 

29. "Need for a foreign 
Airmail Sorting Office at 

Cedlin. 

3 

Soo ' ~ 

Jiltiya 

Shri Ram Sinlh 
Sheley. 

Shri Satya5lldhan 
Chakraborty 

Shri Ram Pyare 
Panika 

Shri Niro n CB'DIlI 

Smt. Geeta 
Mukherjee 

Shri Chanlkr Pal 
Sinsh 

Silri. Motibbei 
R. Chaudhary 

Smt. Jayanti 
Patnaik 

Shri G.M. 
Banatwalla 

Shri Xavier Arakal 

I 

J 

S' 

28-2-1tI3 

6 

H.M. 

o 14 

----------. .. -..... ---, .... ~~ 
.At 4-28 ~ 
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2 3 4 .5 6 

H.M. 
30. Certain remarks in tho Shri Kamal Nath 

book 'Leaders' written 
by Richard Nixon. 

31. Pakistani citizens over· Prof. Nirmala 
5tayina in Rajasthan. Kumari Shaktawat 

32. Proper distribution of Sbri Keshorao 
Joans to the poor Pard hi 
people at Maharashtra 
under the Integrated 
Rural Development 
Programme. 

33. Need to open polling Shri B.D. Sinah 1.3-1983 011 
stations at every Gaon 
Sabha to help the 
voters during elections. 

34. Need to solve problems Shri Jagdisb 
of employees of Birla Tytler 
Cotton Spinnins and 
Weaving Mills Ltd., to 
obviatc strikc. 

35. Need to improve the ProC. Ajit Kumar 
lot of fishermen in the Mehta 
country. 

36. Need for cl(ploitation Shri Virdhl 

1 of lignite deposits in Chander Jain 
Rajasthan 

37. Malpractices. in IClec· Dr. V. Kulandaivclu I 
tion of students for ad-
mission in educational 
institutions. 

38. Need for small indus- Sbri Narsiq Surya-
tries in Bidar district wansbi 
of Karnataka. 

39. Problems faced by Shri Harikesh 
bandloom weavers. Bahadur 

40. Need for inancial 85sis· Sbri Ram Swarup. 2-3-1983 0 13 
tance to the State of Ram 
Bihar for repairina tbe 
Natioual Hiahway. In 
the State. 
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41. Need for reintrcduction 
and passins of the 
Land Acquilition 
(amendment) Bill in the 
current aeuion. 

42. Safety measures for 
fishermen on coasts. 

43. Situation arising out 
of retrenchment of 
labourers of 1.K. Syn-
thetics, Kota, Rajas-
than. 

44. Need for a T.V. Centre 
at Allahabad. 

45. Need to control apple 
scab disease and finan-
cial usistancc to the 
apple growers in Hima-
chal Pradesh. 

46. Incidents in lawahar 
Lal Nehru University. 

47. Immediate release of 
water from the Kota 
Barrage in the ~ 

bal Canal. 

48. Steps for ending the 
strike in Indian Explo. 
sive, Gomill, 

49. Need for adequate 
to the labourers enga,. 
ed in plUCking Tendu 
reaves. 

SO. Need for rehabilitating 
t'roperly the widows 
(rom East Pakistan 
who came in 1966 and 
were settled in an 
Asharam in Kern ... 

51. Need for help to the 
families affected by 
the decision of the 
authorit:es not to 
allow Irazinl in 
Bharatpur Bird Sanct-
aury 

50 

• mi Dip.,b,,, .i.,. j 

I 

Shri Ravindra Varma 

Shri Krishna Kumar 
Goyal 

I 

J 
Shri Krishna Prakash 1 
Tewari 

Shri Krishan Dati I 
Sullanpuri 

Shri Ram Vilas 
PaswatJ 

Shri Madhavrao 

~ 
Scindia 

Shri Ramavatar 
Shastri 

I 
Shri Babutao 
Paranjpe 

Shri Sudhir Kumar 
Giri 

Shr. Rajesh Pilot 

4 6 

H. M . 

3·3·1983 0 17 

r·, ' 
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52. Drought conditions 
prevailina in Madhya 
Pradesh and n!ed for 
postponement of re-
covery of Government 
dues from farmen. 

53. Need to talce effective 
steps to prevent bird-
hits on aircraft while 
on flight. 

54. Need to declare Al-
lahabad University as 
a Central University. 

~  for legislation on 
W ~  prohibition and 

setting up of family courts. 

56. *Need to send a team 
of Doctors for proper 
treatment and care of 
the injured persons in 
Assam. 

57. Unprecedented financial 
crisis faced by sugar-
cane growers in the 
country in general and 
in Uttar Pradesh and 
North Bihar in parti-
cular. 

58. Need to establish a 
Shipyard ncar Hazira 
on Tapi riYer in Guja-
rat. 

59. Need for relief work 
and distribution of 
'food-grains to the 
people affccted by na-
tural calamities in 
Mirzapur, Uttar Pra-
desh. 

60. Need to establish a 
Soda-Ash Factory and 
a Sugar MiJI at Phul-
pur, Allahabad. 

61. Supply of edible  oil to 
West Benaal. 

.. At 4.20 P.M. 

51 

3 

Shr! Pratap Bhanu I 
Sharma 

Shri K. Lakkappa 

Shri Zainul Basher 

Smt. Pramila 
Dandavate 

Shri Jamilur 
Rahman 

Shri H.N. 
Bahuguna 

Shri Navin 
Ravani 

Shri Uma Kant 
Mishra. 

Shri Krishna 
Prakash Tewari 

Shri Ajit Kumar 
Saba 

. __ .. _----.-
4 6 

H. M. 

4_3-1983 o 06 

14-3-1983 o 13 

.... 
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62. Need for Television 
Station at Kota. 

63. Need fOl proyidinJ 
market abroad for 
cashew nuts for the 
benefit of farmers of 
Kerala. 

64. Altp.ck on journalists. 

65. Difficulties faced by 
sugarcane growers. 

66. Need for effective mea-
sures for land subsi-
dence in JhAl"ia C.o'dl-
fields, 

67. Payment of arrears 
to sugarcane srowers 
and step s to effect im. 
provem ent in the 
working of Iqbalpur 
Sugar Mills. 

68. Pa )ment to tobacco 
growers in Andbra Pra-
desh. 

69. Need to establish all 
Automatic Telephone 
Excbange at Junaprb, 
Gqjarat. 

70. Need (or establishment 
of a Super Thermal 
Power Station at Tal-
c_ is Orissa, 

7 L Droaght in PaJ.hat 
district or Kerala, 

72. ~  

or tbe recommenda-
tions made by the 
' ~  Advisory 
Commitlee on Free. 
dom Fiiliter Honour 
'eeion ScheDie/ 

52 

3 

Prof. Nirmala 
Kumari ShUtawat 

Prof. P.J. Kurien 

Shrl Hatikesh 
Bahadur 

Prof. Ajit K.umar 
Mehta 

Shrl Krishna Chan-
dra Halder 

Shr; Jagpol 
Sinsh 

Prof. N.O. 
Ran .. 

Stui Mohan.1 
Patel 

Shti Labhmaa 
Mallick 

Shri V.f" 
Vij;,arqhavlld 

Shri RamavataJ' 
Shastr. 

4 6 

H. M. 

lS-J-1983 o 18 

o  u 
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2 3 4 S () 

H. M. 
73. Development of Ra- Shri Ram 

ghopur in Vaisbali Vilas Paswan 
district Bihar. 

74. Need for using more Shri Harish 
sophisticated iml'le- Kumar Gangwar 
menls to start the 
Oil exploration in 
Pilibhit, Uttar 
Pradesh. 

75. Acute scarciiY of Dr. A. 
watel' in Madras. Kalanidhi 

76. Need to improve the Shri RajDath 
work:n:; of Sir Sonkar Shastri 
Sunder III Hospital 
of Banaras Hindu 
UI1:versity, Bolnaro.ls. I 

I 77. Need for payment Shri Krishna 
of proper sugarcane Kumar Goyal I price to the growers 
in Rljasthan. J 

78. Need for gelting the Shri Chandra 1 ropeway repaired to Pal ShalJani 
avoid inconvenience , 
to the tourists visit-
ing'Rajgir (Bihar). 

79. Need for the issue of Shri Zainul 
licences for the cutti- Basher 
vation of 'Poppy' to , 
the farmers of Gazi- I 
flur (Uttar Pradesh) l 80. Criteria for grant of Shri Virdhi 
Central assistance for Chander Jain 17-3-1983 0 \!, 
accelerated water sup-
ply programm:. 

81, Preserving the h'5to- Shrj Thazhai 
rical importance of M. KaruDanithi 
Vedaranyam as salt 
producing centre, 

82. Need for assurance Shri Satyanarayan 
to the followers of Jatiya 
various religions go-
ing on 'Padyatra' for 
a safe journey. J 



2 

83. Need for instruc-
tions to Mizoram 
Government for gi v 
ing permIssIon to 
Chakma families to 
retain those jungles 
already cut down for 
their jhuming during 
pendency of settle-
ment of boundary 
disputes. 

84. Steps for safe travel-
ling of women in 
trains. 

8S. Installation of a Sta-
tue of Dr. Rajendra 
Prasad in Delhi and 
celebration 5 on the 
occasion of his birth 
centenary. 

86. Faul ty functioning 
of cross bar system 
of Telephones and 
others draw-bacIcs in 
the functioning of 
Delhi Telephones 
Department. 

87. Wastage of line qua-
lity of cokiq coal of 
Coal India Ltd. 

88. Need for construc-
tion of a new bridge 
oter Barna river. 

89. NeIld for a direction 
(rom Cenlral Go-
vermnent to the 
State of Tamil Nadu 
for provi4ing electri-
city to the people 
specially she farmers, . 

90. NationaJJation of 
Swadeai Cotton 
Milb. XaDptU'. 

Dr. R. 
Rothuama 

Smt. Usha 
Prakash 
Cboudhari 

54 

3 

Smt. Madhuri 
Singh 

Shri K.. 
Lakkappa 

Shri AX. 
Roy 

Shri B.D. 
Singh 

Shri K.. 
Mayathevar 

Shri Basudeb 
Acharya 

1 
l 
J 

I 
l 

J 

4 S 6 

H. M. 

I ~ ·3· 1983 o IS 
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91. Need to take effec. 
tive measures for 
saving water of river 
Sone from beln, pol. 
luted. 

92. Construction of a 
second dam near 
Oiribata Hyd roelec· 
tric Project 'in Hi mao 
chal Pradesh. 

93. Need for a coordi. 
nated programme (or 
a well planned affore. 
station and ecological 
protection programme 
10 overcome drOlllht 
in South. 

94. Need for completion 
of microwave system 
in Amreli city for its 
proper development. 

95. Need to set up East 
Campus of Delhi Uni. 
versity and open two 
more colleges in 
trans· Yamuna area. 

96. Drought in various 
parts of the Country 
and relief work in 
those areas. 

97. Need to amend the 
Civil ProccJure Code, 
1976 (or making pro-
vision (or publication 
of summons in news. 
papers at the request 
of the concerned par_ 
ties and at the dis-
cretion of tbe court. 

98. Low investment in the 
Northern Reaion by 
Andhra and Canara 
Banks. 

3 

Shri Dalbir 
Singh 

Shri Krishln 
DaU Sultanpuri 

Shri K. 
Arjunan 

Shri Navin 
Ravani 

Shri Ratansinh 
Rajda 

Shri Mani 
Ram Bqri 

Shri Harish 
Kumar Gangwar 

Shri Krishna 
Prakash Tewari 

4 6 

H.M. 

21.3.1983 o 12 

l 

J 
") 
I 

I 
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2 3 4 (i 

H. M. 

99. Head Quarters of the Shri Rasa 

1 
Gandhamardan Bauxite Behari Behra 
Project. 

100. Need to take effective Shri T. S. Ncai 22-3-1983 o 06 
measures alainst loot-
ing or .Banks. 

101. Accidents in Saunda Shri Ram Vilas 
colliery in Hazariba,h Paswan 
(Bihar) and compensa-
tion to the heirs of the 
deceased. 

102. Need for supply of Shri Jamilur 

1 more jute seed from Rahman 
Central Pool 10 Pumea I District, Bihar. 

I 

]03. Need to conlrol the Shri Chandra Pal I 
incidence of pick- Shailalli 
pocket in Delhi. 

]04. Need for expedil- Sm!. Jayanei 
ing the proposal for Patnaik 
establishment of a 
Coasl Guard detach-

! 
ment at Paradip port 
in Orissa. 

lOS. Need for opening morc Smt. Krishna Sahi 

j 23-3-1983 o II 
branches of Banks at 
Lakhi Sarai, Bihar. 

I 

106. Bank loan facility to ,Shri R!lI1lavatar 
the farmers of Jalla Shastri 
Area near Patna in 
Bihar. 

107. Need to provi4e Nitrous Shri Harikeah 
~ Oxide and OxygeD Babadur 

pJCS to the hOlpitals 
of Uttar ,Pradesh for 
operatioll or patients. 

J08. Need for 'ationalising Shri N. 
the selection procedur- ~  

" in tbe Bank $crvic:ca. 



2 

109. Need for expeditious 
stops to recover the 
8I.Dd pumps and the 
dredacr installed at 
Paradip Port which 
sank in tho Bay of 
Bengal. 

I 10. Need for setting up an 
oil reflnery at Manga-
lore. 

11 t . Need for making 
docton' service compul-
sory in rural areas be-
fore they go abroad for 
service. 

112. The fast by Shri Ram 
Lal Rahi, M.P. in Sita.-
pur to focus attention 
to the problem of see-
paiC of Sharda Canal 
in Silapur and other 
districts of Uttar 
Pradesh. 

11 3. Violation of prescribed 
legal procedures in pro-
cessing the loan appli-
cations by Banks under 
pressure from local 
authorities. 

t 14. Need for providing ade-
quate compensation 
and employment 10 the 
displaced persons of 
Chholanagpur orea, 
Bihar. 

115. Pollution of Yamuna 
river. 

116. Construction of 11 sepa-
rate memorial mom ill 
Patna Museum to place 
the urn of Pandit 
Jawaharlal Nehru. . . 

57 

3 

Shri Laklhman 
Mallick 

Shri Oscar 
Fernandes 

Shri Virdhi 
Chander Jain 

Shri Ashfaq 
Husain 

Shri Baburao 
Paranjpc 

Prof. Ajit Kumar 
Mehta 

SIl!"i Oi,ambar 
Sinah 

Shri Chandra 
Pal Shailani 

4 b 

H.M 

21-3 ·1983 o 11 

• 

"' I 
I 
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!Need for legislation to 
~ lconlrol noise pollution. 

118. Need for direction 10 
the Eastern Railway to 
reverse the ~  re-

o sarding procedure for 
payment of freight on 
coal to the Shipping 
Companies. 

1 ~ Need for Comprehensive 
~ legislation for the wel-

fare of agricultural 
labourers. 

the 120. Need for repairing 
road from katra 10 

holy 
India 

Vaishnodevi, a 
plae. of all 
Importance. 

121. Introduction of a New 
train between Hydera-
bad and Madras via 
Nell ore. 

122. Regul arisation of !ler-
vices of Home Guards 
in Bihar and increa!IC 
in their salaries. 

123. Need to abolish syslem 
of enaaling statY' on 
extra departmental ba5is 
in the ~ and Tele-
araphs  Department. 

124. Need to control Mon-
koy Virus disease in 
Kamatnka . 

• 
125. Relief work in Tamil 

Nadu. 

126. Credit ~  by B;lnk 
to the sick engineerina 
uniti at Itolhapur. 
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Prof. Nirmala 
Kumari Shaktawat 

Dr. Krupasindhu 
Dhoi 

Shri R.D. Singh 

Shri Harish Kumar 
Ganawar 

Shri Puchalapalli 
Penchalaiah 

Shri Ram Vilas 
Pa!lwan 

Shri Suabil 
Bhattacharya 

Shri Oscar 
Fernandes 

Shri K. 
Mayathevar 

Smt. Sanyuliliia 
Rene 

4 S 6 

H.M. 
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127. Financial assistance to 
the Uttar Pradesh Go-
vernment for restarting 
the Kumar Bronze 
Pactory at Tarikhet. 
Almora. 

121. Need for effective mea-
sures to l:ontrol seepage 
from canals in different 
parts of the Country 
and financial assistanl:c 
to the States for ~ 

work. 

129. Demands of ~  

130. News-reports of al-
leged U.S. Plan about 
Balkanisation of India 
as published in 'Patriot' 
and 'Link'. 

\31. Rcgularisation of servi-
ces of Railways Coolies. 

132. Need to set up a Com-
mission for settlement 
of boundary dispute 
between Uttar Pradesh 
and Bihar. 

133. Direction from Central 
Government to the 
Bhakra])cas Manal"-
ment Board to share SO 
per cent cost of cons-
truction of the three 
bridaes in Himachal 
Pradeeh. 

134. Need for measures to 
check the risina level of 
underground waler in 
Delhi. 

13'. Need to allot more QlIota 
of cement to the State of 
Wett Benpl. 

3 

Shri Harish Rawa! 

Shri Harikesh 
Bahadur 

Shri M. M. 
Lawrence 

Dr. Subramaniam 
Swamy 

Shri Saburao 
Paranjpe 

Prof. K.K. Tewari 

Prof. Narain 
Chand Parashltr 

Shri OIandra 
Pal Shailani 

Shri Aiit Kumar 
Saba. 

4 6 

H.M. 
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136. Need 10 exempl diesel ~  v.ca.r I 4-4-1983 o IS 
U&ed by fishermen from Fernandes 

I ~  

137. Need for proper function- Shri Chintamani l ina of BaJasore Telephone Jena 
Exchanae Orissa. 

DR. Need for lm:a5ures 10 Shri Skal'iah I 
~  the water of river Thoma!> 

I Moovathupuzha from be-
ina polluted by the 

I dIIucnis of the ~  

Factory. Vellorc. I 

139. Necd 10 aUtlounce the Shri Jaipl!l ~  ! 
~  price of wheat at Kashyap I 

I 
Rs. 225.00 per quintal. I 

140 Need for early completion Shri Runt VIlas i 
of the second lane of Paswan 1 

Mahatama Gandhi Bridae I 

~  Patna and Hajipur. J 
141. Statement made by the Shri Zainul 

President of Pakistan about Basher 
Indian Muslims. 

, 
142. Need for installation ofT. V. Shri Madhavrao i 

Repeater Stations at Seindia ! 
Gwalior and Lalitpu ... 

I 143. Need to stop pilfercaj of Shri A.c' Das 
wheat and diesel on traios 

i between ParadeeI' and 
Cullaek. I 5.4.1110. I" 

I 
144. Need for absorption of Smt. Jaysnti 

l employees of Ihe Malaria Patnaik 
Research Project Kconjhar. 

1 
Orissa. I 

145. Need for an enquiry inlo Shri Kri&hna 
the selection of Indian Chan4ta ljaldClf 
Football players for Inter-
national Nohru Gold Cup 
Football Tournament. 

146. WorkinJ conditions of s,I;\I'! ~  
Scientists in variou" reseurch Bahadur 
institulions. 
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147. Financial ~  fnr the 
Bijnol' Unit of Uttar Pradc$h. 
Sugar Corporation Limited. 

1411. Need for gennt of 'No Obje-
ction' by the Delhi Canton--
ment Board to the Delhi 
Ele..:lridty Supply Under-
tak.ing for clcctrifkalion (If 
the art:a adjoining Naf aina 
Village. 

14<). ~  by the Rail-
way employees in Delhi f,'r 
interim relief and wage 
rcvision. 

~  Need for improving the 

151. 

153. 

power generation position In 
North 8ihar for removill of 
its economic backwardness. 

Steps for protection of labou. 
rers working in dyeing and 
prmllng of textiles in 
Jodhpur, Pali and Balotra 
from Polluted water flowing 
in open drains by setting up 
treatment plants. 

Need for construction of a 
railway line between Talcher 
and Sambalpur. 

Need to solve 
water problem 
and Banaras 
Uttar Pradesh. 

the drinking 
in Mirzapur 
districts of 

154. Fihancial assistance for slum 
clearance in Palna. 

ISS. Illegal import of Coconut oil 
at Cochin Port. 

156. Need for compensation to 
the farmers in Haryl\na 
whose crops have been . ~
troyed by hailstorm. 

&1 

3 

SIIri Manpl Ram 
Premi 

Shri Atal Behari 
Vajpayec 

Pr-of. Matlhu 
Oanda,viUc 

Smt. Madhuri 
Singh 

Shri Chin taman i 
Panillrahi 

I 
I 
I 

I 

J 
') 
I 

I 

I 
I 
I 
I 

Or. L~  I 
Bhoi I 

Shri Uma Kant 
Mishra 

Shri . Ramavatar 
Shastri 

Shri E.K. 
Imbichibava 

Shri Mani Ram 
Bagri 

I 
~ 

I 
I 

I 

6 

H. M. 

6-4.1983 () 20 



1 2 

1'7. DrinkinJ: water famine in 
the colonies located a10nll 
Yamuna because of diaiDl 
of wells alolll Yamuna river 
for the supply of water to 
Delhi/New Delhi. 

I 

1S8. Need for eJl:pert Zoologist 
and Vctcrin!lry aid 10 save 
the sick crlX:odiles of the 
Jawahar Saaal' Wild Life 
Sanctuary. K.ota, Rajasthan. 

159. Early implementation of 
Veeranam drinking water 
5Cheme for solving the drink-
ing water problem in the 
State of Tamil Nadu. 

160. Employment to the persons 
whose lands were taken for 
establishing factories in 
PhuJpur. Uttar Pradesh. 

161. Need to solve the problems 
faced by Indians workinll in 
Gulf countries. 

162. Acute drinking water and 
food scarcity prevailing in 
Bidar (Karnataka). 

163. Need for approval of the 
Kollar drinking water 
scheme. Madurai, Tamil 
Nadu. 

164. Problems of Primary 
Teachers going on strike in 
Delhi. 

16S. Need for industrialisation of 
Maharajpnj constituency of 
'Gorakhpur for its proper 
development. 

166. Need 10 sel up a hillh power 
enquiry into the incidence of 
closure of Haldia dock for 
shipping. 

3 

Shri IIhim Sinih 

Dr. Vuant 
Kumar Pandit 

Shri K. 
Mayathnar 

Shri B.D. Singh 

Shri V. S. 
Vijayaraghavan 

Shri Narsing 
Suryawanshi 

Shri S. T. K. 
Jakkayan 

Shri Jagdish 
TytJer 

Shri Ashfaq 
Husain 

Shri Satyagopa \ 
Misra 

4 6 

H. M. 
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167 .• ;.Nced to halt the superfast 
train running,between Delhi 
and Ahmedabad lit Mehsana. 
Gujarat. 

168. Need to dealare :14th April 
a, II ~  Holiday on 
account of Dr. B. R. 
Ambedkar's Birthday. 

169. Need to set up a Central 
Sidha Research Centre. 

170. Scale of assistance to the 
State of Rajasthan for relief 
works. 

171. Need to link Alwar town 
with Ahmedabad Delhi 
National Highway No.8. 

172. Direction from the Centre to 
the ~ neighbouring 
Karaataka to supply electri-
city to it. 

173. Need for industrialisation of 
Saidpur (Uttar Pradesh) 10 
solve the unemployment pro-
blem of the area. 

174. Need for early opening of 
Hissar Te"tile Mill. 

17'. Need for providina facilities 
to th. workers engaged in 
Bidi manufacturing in Madhya 
Pradesh. 

176. Need to link Ganga-Cauveri 
riven for solving irriaation 
problems in Tamil Nadu. 

p7. Need to sel up photo film Unit 
at Majkhali. 

63 

3 

8mi Motibhai 
R. Chaudhari 

8hri Satyanarayan 
Jatiya 

Shri N. Dennis 

Shri Virdhi 
Chander Jain 

Shri Ram Singh 
Yadav 

Shri B.V. Desai 

Shri RajDath 
Sonksr Shastri 

Shri SlItYJ-
sadbsn Chakra-
borty 

Sbri Baburao 
Paranjpe 

Shri Era Anba-
ra.u 

Shri Huish 
llawat 

4 6 

H. M. 
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178. Distribution of surplus Smt. Usbt· VenDa 

1 
land to the poor for 

'~  implementa-
tion of 20 Points Pro-
gramme. 

179. ~  to stop the Smt. Madburl 
felling of green trees in Sinlh 
Purnea and other parts 
of Bihar. 

180. Shortage of application Shri Otandra Pal 
forms in U.P.S.c. Shailani 

181. Need for arresting the Shri S.T.K. 
declining trend in the Jakkayan 
export of canned pro-
ducts to U.S.S.R. 

182. Financial difficulties of St.ri V.S. Vija,a-
Kerala Government. ralhavan 

183. Unsatisfactory working Shri Raje5h Kumar 1I.4-19R3 0 14 

of tclphone service in Sinah 
Ferozabad. 

114. Need for staying the Shri Ajit Baa 
winding up of the 
J)andakaranya Deve-
lopment Authority in 
West Bengal. 

US. Development of paper Shri Harikesh 
industry in Gorakhpur. Bahadur. • • 

116. Need for early setting Shri Krilhna 
up of the proposed Prakash Tow";; 
Coacb Factory at Sube-
darpnj, Allahabad. 

117. Need for expeditiOUS Shri Narsinll 
steps to estahlish a Suryawanshi 

Iteel plant at Hospet 
in Bellary, Kamataka. 

1111. Need for release of Shri Harish Rawat 

adequate quota of 

foodVains to the 

hilly areas of Uttar 

~  
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H. M. 

189. Modernisation of ESI Shri Harihar Sorcn 1 Hospital, Barbil, 
Orissa. I 

190. Need for supply of Shrj Era Mohan 
more paddy to Tamil 
Nadu for saving the 
workers of rice mills I 
from starvation. 

l 
12-4-1983 0 14 

191. Need for re-classifica- Shei Ramavalar 
tion of different cities Shastri 

~ 
of Ihe counlry. 

192. Need for an early Dr. A.U. Azmi 
construction of an 
over-bridge at Jaun-
pur Railway Station. 

193. Financial assistance Shri Ajoy Biswas 
for setting up a 
paper mill in Tripura. 

194. Need for connect- Shri Bheekhabhai 

1 
ing Udaipur and 
Delhi by a Superfast 
train. 

195. Financial assistance to Prof. P.J. Kurien 
the State of Kerala to 
meet the drought silua-
I ion in the Stale. 

~ 
196. Direction to the Natio- Shr; Navin Ravani 

nalised Banks to sanc-
tion loans to the peo-
ple of Oujaral whose 
houses were destroyed 

I in recent cyclone. 

197. Need to improve the Shri Dipmbar 
functioning of tele- Sinah 
phones at Mathura, 
Uttar Pradesh. 

198. Workins of Telearaph Prof. Ajit Kumar 
and Telecommunication Mehta 
services in the country. 

199. Need for early reopen- Shr; Satyasadhan 13-4-1983 0 IS 
ina of the Bhaskar Tex- Chakraborty 
tile Mills, JharsUiunda. J 
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200. Need for providing Shri M.SlC. 
speed boats to the Sathiyendran 
CU5tOnu Collect orate 
at Madurai to curb tbe 
amuggliDa on the east 
couto 

201. Problem. of opium Shri Olaturbhuj 
Jl'owers. 

~ 
202. Increasinl cases of Shri ArjUD Scthi 

blindness ~  chH-
dren in the country. 

203. Need to constroct an Smt. Jayanci 

I additional rail line bet- Patnaik 
ween Khurdlu1 and 

J Puri. 

204. Need for nationalisa- Shri Ram Vilal 

I 
tion of certain cotton Paswan 
mills. 

lOS. Need to give ap the Shri Krishan 
idea of shifting the Pratap Sil1Bh 
planning and devefop-
ment wing of Fertilizer 
Corporation o( India 
from Sindri, Bihar. 

206. Need (or opetling of a Shri Rasa Behati 
Postal Division for Dehra 

t 
Kalahandi district af 
Bhawanipatna. 

~  Need 10 supply more Shri Virdhi 
15-4-1981 MleaC to Rajasthan (or Chandet Jain 0 J4 

sale from Fail' Price 
SllOps. 

lOS. Need for amending the ! Shri B.D. Sin,h 
rules of Prevention or I , 
Food Adulterali€M Act 

I to prevent the increas· 
m, adult .... ion. 

209. Need (or financial Shti Chitta Buu 
assistant! to the PC"'" J 
pie affected by recent 

J 
tornado in West JIea,. 

pl. 
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210. Need for early comple-
tion of the Veeranam 
Project to solve the 
drink ing water prob-
lem of Madras. 

211. Need for opening of a 
branch offiec of the 
Employees Provident 
Fund at Trichur. 
Kerala. 

212. More financial assis-
tanec for development 
of Sanskrit. 

213. Need for sanctioning 
Nuclear Power and 
Super Thermal Power 
Stations in Karnataka 
to meet power crisis in 
the State. 

214. :Need for opening of an 
office of the South-
Eastern Railway Pub-
lic Service Commission 
at Cuttack. Orissa. 

~ Seed for effective im-
plementation of the 
provisions of Civil 
Rights Act for removal 
of untouchability. 

216. Need for an enquiry in-
to the termination of 
servi<lCll of workers of 
Railway Mail Services 
at Gorakhpur. 

217. Need for financial as-
sistance to Calcutta 
University for its 
proper dovelopment. 

218. Need for abolition or 
public schools system. 

219. Need to declare Rama-
navami as a Gazetted 
Holiday. 
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3 

Dr. V. Kulan-
daivelu 

Shri K.A. Rajan 

Shri Uma Kant 
Mishra 

Shri Oscar 
Fernandes 

Shrl A.C. Das 

Shri B.D. Singh 

Shri Harikesh 
Bahadur 

Shri SaifuddlD 
Chowdhary 

Shri Ram Vilas 
Paswan 

Shri Satya-
Darayan Jatiya 

I 
J 

1 
I 

I 
I 

~ 
I 

4 

ri. M. 
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220. Need for adequate 
power supply to the 
various Steel Plants. 

221. Need for Engineerina-
cum-Traffic Survey for 
proposed metre gaugc 
track between Chitra-
durga and Rayadurga. 

:122. Need for supply of ade-
quate quota of paper 
at concessional rate to 
Orissa for ~  

Books. 

223. Need for setting up of 
a China-clay baaed 
industrial complex in 
Mayurb:lanj district of 
Orissa. 

224. Need for more finan-
cial assistance to the 
State of Orissa far 
boosting tourism in the 
State. 

225. Need for making ar-
ranlCment 10 make 
'Bhabhad' grass avail-
able to the 'Bann' 
labourers in Dhar areas 
of U tlar Pradesh. 

226. Need fot financial a!-
_istance to the State of' 
'lfibar (or t8king effec-
five measures against 
soil erosion in Samasli-
pur, Bihar. 

227. Need (or givitlg dca-
ral1<% to the Neora-
khola Project and sanc-
tion the rcquisite funds-
(or its completion. 

228, Demonstration by the 
Natiemal Coord'inatiOti 
Committeo of Indian 
Teachers OrpnilatiOit 
iD support of tlM:i. 
dcmaDds, 

3 

Shri ChiDta-
mani lena 

Shr! Nusing 
SuryawaDshi 

Shri Hat ihar 
Soren 

Smt. J.lyanti 
Palnaik 

Shri Nityanand 
Misra 

SlIti Jagpal 
SiDlh 

Prof. Ajit 
IGumar Mehta 

Shri Attanda 
Pathak 

Shri Ratnavatar 
Shutri 

4 6 

H. M. 

~~ o 14 
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229. Need (or early reopen- Shri Chintamani 

1 
ing of Orient Paper Paniarahi 
Mill, Bhaskar Textile 
Mill and Kalinga Tubes 

I in Orissa. 

~  Need for starting a fast Shri Krishna 
I 
j 

train between Allaha- Prakash Tewari 

I 
bad and Lucknow. 

2JI. Need for setting up of Shri N.  Dennis 
a Central Honey Devo. 

1 lopment Board. 

~  Increasing irregularities Shri Rajnath I 
in certain Post Offices Sonkar Shastri 

i 
of DBtrict Ohazipur, 
Uttar Pradesh. 

:233. Need to refrain the Shri Ajit Kumar 
20-4-1983 0 24 

British Airways from Saha 
closing down its branch 
office at Calcutta. 

2H. ~  take effective Shri  Ch&ndradeo 
~  to control Pras3d ViU'ma 

t Sylchosis disease pre-
vailing in the area of 
Chhota Nagpur due to 

I 
the waste water from 
the nearby steel 
plants., 

1 
235. Need to declare 00- Shri Ashfaq 1 

rakhpur Surauli and Husain 
, 

Oorakhpur Thuthi Barra 
Roads as National j 
Highway and Financial I 

assistance to repair 1 

these roads. I 
1 

236. Need for early reopen. Shri K. 1 . 
I ing of all the degree Mayathevar 1 

courses in the Anna· I 
malai University Tamil , 
Nadu. 1 

1 
237. Need for amending the Shri 118ri11" 1 

provisions of Forest Rawat I 
1 

Conservation Act, 11980 
! for the development 0( 
1 

the hilly areas of , 
U liar Pradesh. J 
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238. Goitre disease prevail-
ing in -Tarai areas of 
Uttar Pradesh. 

239. Need for shifting of the 
electrical manufactur-
ing units set up by 
BHEL at Corbett Park 
to some other place to 
restore the ecology of 
the Park. 

240. Need for rehabilitation 
of families whose lands 
were acquired by Go-
vernment for setting up 
big factories in Dhan-
bad, Bihar. 

241. Need to implement 
the decision taken by 
State Trading Corpora-
tion about entitlement 
of export of Salt. 

242. Need for live telecast 
of important Soccer 
events in the country 
and to show video tapes 
of major football 
matches played abroad. 

243. Need for deccntralisa-
tion of Railway region-
wise for its proper 
fUllCtioning. 

244. Problems of Railways 
Station Mutus who 
are on hunser strike 
.t the residence of 
R.ailway Minister. 

245. Need to improyc Law 
and Order liwatiaa ill 
Delhi. 

246. Financial assistance to 
tbe farmers whose 

~ wa"C .... ed 

lIy the risi .. waIIIr of 
Yamuna in Mathura 
and Age. distrieta. 
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3 

Shri Rana Vir 

Sinah 

Dr. Krupasindhu 
Dhoi 

Shri Chandra Pal 
Shailani 

Shei S. T. K. 
Jak.k.ayan 

Shri Krishna 
Chandra Halder 

Shri Era 
ADbaruu 

Sbri A. K. 
R.oy 

Shri R. L. P. 
Verma 

r 
I 
I 

( 

I 

1 

! 
J 

4 s 

II. M, 
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247. Restrictions imposed by Shri Mani Ram 

1 
Haryana Government Baari 
on the export of Ira ins 
out-side the State. 

248. Power crisis in Bihar. Shri Chandradeo 
Prasad Varma 

249. Need for providing Shri Krishna 
relief to the farmers Prakash Tewari 
whose crops have been 
destroyed by recent 
rains and hail-storm. 

~  Need for a judicial en. Dr. A. Kalanidhi 
quiry into the incident 
in which seven Cus. 
toms officials lost lives 
at Madras. 

~  Need for restoration of Shri K.A. Rajan 26-4-1983 0 IJ 
the daily deposit col-
lection schemes by the 
Banks. 

252. Need for educational. Shri Jaipal Sinsh 

t 
social and economic Kashyap 
development of Aonla 
constituency of Uttar 
Pradesh. 

25l Need to take effective Shri Chintamani 1 
1 measures to check pol_ Panerahi 1 

lution of water of I Rushikulya river from 
the ef'luents of the I 

Jayashri Chemicals Ltd. I 
1 

254. Need to solve the Smt. Krishna 1 
problems of labourers Sahi 1 
of Rori Asbestos Mines I 

Chaibasa in the district J of Sinahbhum (Bihar). 
~ 

:m. Need for early com- Prof. Nirmala I 
pletion of Broad . Kumari 

I Oauae Railway Line Shaktawat 
between Kota and I 
Cbittorprh and to co'. I 
nneel Beau town with 1 
lbil LiDe. 
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256. Need for providing re-
lief 10 the farmers 
whose crops have been 
destroyed I{byl recent 
rain and hail-storm. 

257. Need for opening of 
T.Y. Stations at Man-
galore and Udipi in 
KllrnataJca. 

258. Effective implementa-
lion of the 2O-Point 
Programme in Bihar 
for its proper develop-
ment. 

259. Need to open an in-
dustrial Training 'In-
gtitute at Samastipur, 
Bihar. 

260. Need for effective 
steps to curb the acti-
vities of Dr. Jagjit 
Singh and his sup-
porters who demons-
trated in New York 
at U.N. Headquarters. 

261. Need for ~ 

supply of Electricity to 
the farmers of Uttar 
Pradesh. 

262. Need for earTy ~ 

mentation of the De-
mads of Railway Sta-
tion Malter ... 

263. Need to postpone rhe-
recovery of loans and 
interest from the ill-
49Stria which are ly-
ing closed for want of 
JOWcr in TamilNadu. 

3 

Shri Chand ra 
Pal ShaHani 

Shri Oscar 
Fernandes 

Smt. Madhuri 
Singh 

Prof. Ajit 
Kumar Mehta 

Shri B.D. 
Singh 

Shri Harish 
Kumar Gangwat 

Shri Daya Raui 
Shaky&. 

Slui OS.A. 
Sivapraksbam 

4 5 6 

-~ ... ----
H. \to. 

27-4-1983 !J 19 
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2.64. Conversion and con-
struction of railway 
lines apd n!:w trains 
in Mithlla reaion of 
Bihar to mollify the 
growing discontent of 
the people, 

265. Need for seltina up of 
an electric locO POR 
shop at Kharagrur, 

266. Need for improving 
power supply in Wes-
tern Uttar Pradesh. 

267. Need for pwvidina 
facilities for the Hand-
loom ill Kerala for its 
proper development. 

26B. Allocation of adequate 
funds for Ernakulam-
Allerpey Railway line 
and Alloppey-Kayam-
kulam Railway line. 

269. Need for improving the 
working of the Dharat 
Brakes and Valves ltd. 

270. Need for CDI inquiry 
into the violation of 
Rice Procure men t 
(Levy) Order, 1981 in 
Rajasthan. 

271. Need for "Implementa-
tion of separate deve-
lopment schemes for 
hilly areas, .Bundel-
khand region and Tarai 
areas of Eastern Uttar 
Pradesh for their pro-
per development. 

272. Need for a direct train 
from Oorakhpur to 
Bombay. 

273. Proposal of I S per cent 
production cut by the 
Jute Mills in West 
Bengal. 

Shri Bhogendra 
Jha 

Shri Satyaaopal 
Mishra. 

Shri Chander Pal. 
Singh 

Shri V.S. Vijaya-
raaAlWan 

Prof. P.J. Kurien 

Shri BaIWitb 
Acharya 

Shri Girdhari Lal 
Vyas 

Shri Ashfaq Husain 

Shri Krishna 
Chandra Pandey 

Smt. Geeta 
Mukherjee 

H-. M. 
27-4-1983 

J 
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274. Arranl!Cment for the 
procurement of gram 
and paymeat of its 
price to farme" . 

.. 4 Legislation for banning 
~ of obscene advertise-

ments in magazines 
etc. 

276. Installation of a low 
power T.V. tlansmitter 
at Mathura and early 
construction of relay 
centre at Agra. 

277. Financial assistance to 
the people engaled in 
shellac tndustry for ils 
proper development. 

278. Need for construction 
of a bridge over Oanas 
river at Rajghat, Kan-
nauj (Uttar Pradesh). 

279. Financial assistance to 
the people affected by 
recent hail-storms in 
Gorakhrmr (Uttar 

< Pradesh). 

210. N-' for makin. 
drinkin, water scbeme 
from Rajasthan Clnll 
to solve the drinkina 
water prohlem in 

~  

lI1. Need for inclusion of 
research on betel lelvell 
in 20 Point proaramme. 

282. Construction of a 
broad auage Rai Iway 
Line between Kat tayam 
and Madurai. 

283. Need to provide harbed 
rencina around Army 
firini ranae at Pokha-
ran (Rajasthan,. 

74 

3 

Shri Satyanar ayan 
Jatiya 

Shri Kamal Nath 

Shri Chandra Pal 
Shnilani 

Sml. Mlldhuri ~  

Shri Chottey Sinah 
Yndav 

Shri Harikesh < 

Bahadur 

Silri Vlrdhi 
Chander Jain 

Prof. Ajit Kumar 
Mehta 

Shri Skariah 
Thomas 

Jlrof. Nirmala 
Kumari Shaktawal 

1 
J 

1 
'1 

1 

J 

1 
l 
J 

4 5 6 

H. M. 

28-4-1983 . 
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214. PaymcRI of compenlia-
tion to the heirs of 
worker!; who died in 
the Kalinjar medium 
irrigation dam project. . 

2BS. Need to broadcast re-
Kular programmes of 
rcliSious leachinas 
from Oriya Bhagavat 
aftd otber' religious 
books from All India 
Radio. 

216. Negotiation between 
management and 
unions for Settlement of 
Wilae5 in Central Pub-
lic Sector Enterprises. 

217. Tlllks with Primary 
Teacher s who are on 
strike. 

·211. Sanction of payment of 
over time to the emplo-
yees of India Govern-
ment Mint, Calcu tta. 

219. Measures to control 
ftoods in Gorakhpur 
and Basti districts of 
Uttar Pradesh. 

290. Need for increll.Sing 
the speed of trains in 
Bhavnagar, and RaJ-
kot divisions and in-
troduction of super-
fast ~ between 
Delwara and Ahmeda-
bad. 

291. Compound interest char-
ges by banks on loans 
given to small farmers. 

292. Facilities and payment 
of wages to canteen 
workers equal to those 
of Central Government 
employocs. 

• 3 

Shri Chilltamani 
Jena 

Smt. Jayanti 
Patnaik 

Dr. A. ~  

Shri Atal Behari 
Vajpayee 

Shri Somnath 
Chatterjee 

Shei Ashfuq 
Husain 

Shei Mohanlal Palel 

Shei Chander Pal 
Singh 

Shri Chandradeo 
Prasad Verma 

4 6 

H. M. 

I 

r 
3-5-1983 

I 

! 

j 
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293. Seuing up of Ii coach 
factory lit Oorakhpur. 

294. Need for change in the 
Indiun Explosives Act. 

29S. Selling up of aTher· 
mal Power Stillion in 

Oris\a. 

296. Need fur a Television 
Studio in Karnatnku. 

21)7. Need fm intl'llduction 
of E.M.U. Coaches in 
Bardwan·A..ansol Rail-
way Section and conh· 
tru<.:linn of sc<.:und 
fOlll·bridge at Bardwan 
Station. 

298. Need to improve the 
train !lCrvices on Ayra. 
Matbura-New Delhi 
wction. 

299. Di!lcontenlment alnong 
the people of Aruna· 
<.:hal Pradesh becau .. 
of non.availablllty of 

adequate essential con-
5unwr goode and non· 
payment of compensa-
lion 'ur acquired land. 

300. N4Cd for OpeD ina of a 
hia factory in Jubalpur. 
Madhya Pradesh. 

301 . Cenlral assistance for 
so\vint drinking water 
problem In Midnapur 
and KhUlllJPur towns 
of West Bengal. 

102. Need for "ucio·econo-
mic steps to find a per-
. manent lolulion for the 
eradication of dacoits. 

16 

3 

Shri Krishna 
Chandra Pandey 

Stir i V.S. Vijaya. 
~  

Dr. Krupuindhu 
Bhoi 

Shri Naning 
~  

Shri Krishna 
Chandra Halder 

Shri Rl\jesb 

KUmar Si'iIh 

Shr; H.N. 
8ah\liuna 

Shri Baburao 
Paranjpe 

8hri Narayan 
Choubey 

Shri Madhavrao 
Scindia 

• 

I 
J 

} 

S 

4·,5·19113 

5.3.1983 

6 

H. M. 
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303. Need for inclusion of Shri KrishAlt 

Allahabad under Tewari 

D.P.A.P. Scheme for its 

proper development. 

304. Early construction of a Shr; Disambar 

'Kisan Nivas' in Delhi. Sinllh 

~  ~  as,i ,tance to Shri Ahmed 
Gujumt for proper im- Mohammed 

Illementat;on of drink- Patel 

" 

ina water supply 

~  

306. Need for propagation Smt. Kishtlt-i 
I 
I 

and development of Sinha I 
'Bajjika' language. 

~ 5-5-1913 

307. Need for widening and Shri Sushil 8tm.t-

I raising of tunnels con- tacharya 
necting northern and I 
southern sides of Asan-

801. 

308. ~  fur improving the Shri Rajcsh Pilot 

J 
lot of 'Gurjar Balhar-
walan' in Jammu and 

Kashmir. 

~  ftH equal oppor- Shl'i T.S. Neg, 

1 
~ for all in edu-

cation. 

310, Need for enquiry into Shri R.S. Sparrow 
I 

the report published in Shri R. Venkata-

{ Caravan under the cap- raman 

tion 'Did the Army 

Chief blackmail the I 

Prime Minister: 

311. Need for ~  lip of l>rof. Narain 

Museum and Libraries Chand Parashar 9-5-1983 024 
at district and .State 

levels for housing lite-

rature relating to free-

dom sIr ugle. 

312. Release of water from ShTi Virdhi 
I the Mahi river to Bar- Chander Jain 

J 
mer and lalore district 

of Rajaathan for irri&a-

lion purpOICs. 



'Pi 

2 3 4 , 
H. M. 

313. Need for providinl rail- Shri Narsilll ") 
way facilities in Bidar Suryawanshi I 
district of ICarnataka. 

314. Resettlement of ox- Sbri Madhavrao 
5Crvicemen in Vijay Scindia 
Naaar. Arunachal Pra-
dah. 

315. Need to propaaa te tbe Shri B.D. Singh 
teachinas of 'Set 
Kabir'. 

316. Non-availability of Shri Harikeeh 
Kerosene in rural areas, .ahadur 

317. Early appointment of Sbri Chandradeo !M-1983 Chairman IUld Manal- Prasad Varma 
ina Director in Heavy 
BDaineeriq Corpora-
tion, Ranchi. 

311. a.ported disbanding of Shri AnaDda 
PhysiolOSical R .... rch Pathak 
Cell at Darjeeling. 

319. Need for improvina Shri A.K. Roy. 
services of' taxi scooters 
in Delhi. 

320. Need for construction of Smt. Madhuri 1 an over-bridle at tbe Singh 

I railway crossing Vanmankhi 
(Bihar) and provIsion of 
other essential amenities at 
the Railway Station. 

321. Need for opening of an Smt. Jayanti 
archaeological circle oGice in Patnaik 
Orissa to maintain ancient 1O-S-19IB 0 36 
monuments. 

322. Need for opening of certain Shri Chintamani 
offices of Railways in Orissa. Jena 

323. Need for stopping the use of Shri Rasa .Behari 

I Indraprastba Indoor Stadium Behra 
for cultural and Musical I 

Programmes. 

J 
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324/ Need to take effective 
:/ measures to control the 

hllzards of ~ ~  

325. Need to deve lop K ~  

Patnam Port in Andhra 
Pradesh. 

326. Financial assistance to Kerala 
for ~  drink ing wa ter 
problem in the State. 

327. Penalty charged for affixing 
photographs on the drivin¥ 
licences in Delhi during the 
. e"tended period. 

328. Need to ~  industries 
based on ~  at J(halila-
bad, ~  Ra!ti (Uttar 
PradeAh) for salving 
unemployment problem. 

329. Need to issue II licence for 
selting up of n cooperative 
SUlar Mill in Puwayan, 
District Shllhjahanpur) Uttar 
Pradesh). 

330, Need for strict implementa· 
tion of Hindi in Government 
Dmccs. 

331. Nc.d to release more quota 
of fo04iTilins and to prM'lde 
financial assistanci to the 
ftood affected people of 
Tripura. 

332. Need for early completion of 
power projects in Bihar. 

333. Need for reol'Clninl of the 
Birla Mi lis in Del hi. 

334. Levy of 'Entry Tax' by Tamil 
Nadw Government on .ntry to 
100ds into local areas of the 
State. 

335. 

336. 

337. 

Need to solve problems of 
Railway workers. 

Exhorbitant escalation in th. 
rent by Bombay Port Trust. 

Need for development of areas 
under Machalishahar consti· 
tuency of Uttar Pradesh. 

79 
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Shri Lakshman 1 
Mallick 

Shri Pasala 
Panchalaiah 

Shri K. 
Kunhambu 

Shri Rajesh 
Kumllr Singh 

!IIhri Krishna 
Chandra Pandey 

Shri Harish 
Kumar Oanl· 
war 

Shri Bapusahcb 
Parulekar 

Shri Ajoy 
Hi.was 

Shri R.P. Yadav 

Shri Saifuddin 
ChowdhaTY 

Shri era 
Anbarasu 

Shri Ramavatar 
Shastri 

ShTi Ratansinh 
Rajda 

ShTi Sheo 
Sharpn Verma 

I 

J 

4 5 

H. M. 

10·5.19113 



(lilt Stll' emeat UnJu.. DirutiOlS 16..Cau..u:till6. mf,nrmatiQ,.n ~ 

Starred Quenlo" 

SI. 
No. 

Brief Subject· 

1. Correcting the answer given on tb6,2} 
February, 1983 to a ~ ~

by !bri A.K. Roy on Starred QUOI-
tion No. 45 relardinl Communal 
Riot!. 

2. Correcting the inrormation given on 
Il April, 1983 in reply to SUpple-
mentaries on Starred Question. No. 
S7B by Shrimati Kishori Sinha regard-
ina allotment of land in Delhi to 
foreign ~ of Indian Oriain. 

--------.----.--. ---.-. -

Name of 
Mini •• 

Oate 

Sbri NihM JffljaQ 19.4.-) 913 
Luk&f. 

Shri Buta Sinlh 26-4-1983 

Time .... 
I;IM 

O. 0.1· 

o.. 0.1 

---------_.---------,-----------

22. SV !>PFNTlON OF MEt.4UR 

51. 
No. 

Name of Member 

1. Shri Mani Ram Daari 

l)Qte of 
suspenlion 
from the. 
service of· 
the House 

14·3·)983 

Period 
for 

which 
sulpCAded. 

R.emal'ks 

One week ~  Illotion 
for sUlpen-
sion WIS 

moved by 
Shri Billa 
Sinth. 

___ . __ .----------.------._--.--0--·--________ _ 
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23. STATEMENT SHOWING TIME TAKEN ON VARIOUS 
KINDS OF BUSINESS 

.. ~ .. -.------------------------.----. 
Business 

ADJOURNMENT MOTIONS 

BILLS 
(a) Government Bills 

(b) Private Members' Bills 

BUDGETS 
(a) Railway Budact 

(b) General Budget 

CALLING ATTENTION NOTICES (Rule 197) 

DISCUSSIONS 
(a) Short Duration Discussions (Rule 193) 

(b) Half-an-Hour Discussions (Rule 55) 

MATTERS UNDER RULE 377 

MOTIONS 
<a) Motions under rules 191 '" 342 
(b) Motions under rule 388 
(c) Motions for modifications of rules laid 
on the Table 

PRESIDENT'S ADDRESS 

QUESTIONS 

RESOLUTIONS 
(a) Government Resolutions 
(b) Statutory Resolutions 
(c) Private Memb:rs' Resolutions 

STATEMENTS (RULE 372) 

OTHER MATTERS such as papers laid on the 
Table. Questions of Privilege. Obituary 
Reference, Points of Orders etc. 

Time 
taken 

HM 

520 

.30 3S 

9 S8 

@21 03 

104 S6 

32 01 

19 S4 

5 12 

10 30 

17 18 
004 
1 53 

13 58 

41 S!! 

@ 

• 
12 32 

3 S4 

30 S4 

361 SS 

Percentage to the 
totaJ time taken 

1.5 

8.4 

2.7 

5.8 

29.0 

8.8 

5.S 

1.4 

2.9 

4.8 

O.S 

3.9 

11.6 

35 

1.1 

8.6 

]00.0 

.Joint discussion took place on a Statutory Resolution [Vide Statemement No. 18(iii)J 
and motions for ~ ~  or the connected Government Bills [viie statement 
No. 2 ............ SI. Nos. 1 and 2 .......... J Time taken on the Joint discussion has been 
shown under Government Bills. 

@Joint discussion took place on a Govemm;nt Resolution ["ide statement No ....... 
18(ii]] and Demands for Grants in resp-,ct of Budg; t (Railways) for 1983-84 and Sup-
plementary Demands for Grants (Railways), 1982-83 and Demands for E)(cess Grants 
(Railways), 1980-81. Time taken on joint discussion has been shown under Railway 
Budact. 


